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plan also makps provision for expan­
sion of the role of the Public Sector.

Government have appointed a Com­
mittee on Drug.3 and Pharmaceuticals 
Industry under the Chairmanship of 
Shii Jaisukhlal Hathi and the terms 
of teference of Ihis Committee inter 
aha include: —

“To recommend measures neces­
sary for encui!i',t' that the Public 
Sector attains a leadership iole m the 
manufacture of basic drugs and formu­
lations, and in research and develop­
ment".

“To make recommendations for 
promoting the rapid growth of the 
drugs industry and par tic u^arlv of 
the Indian and small scale industries 
sector. In waking its recommenda­
tion the conmuttcc wjII keep in view 
the need for a ba^nccd regional dis­
pel sal of the industry ”

The Committee is evperted to sub­
mit its report by April, 1975. It has 
furnished 10 Government a list of es­
sential drugs and common house-hold 
medicines which will be required to 
be manufactured m large quantities 
The details are being worked out for 
ensuring adequate production. Discus­
sions have been heJd with the repre­
sentatives of Indi-m Medical Associa­
tion and the Indian Drug Manufac­
turers Association regarding the role 
■which the indigenous sector of the 
diug industry should play in making 
available drugs in adequate quantities 
to meet the requirements of the 
Country. The Indian Sector has agreed 
to submit a blue print shortly. This 
sector has also been asked to prepare 
a scheme for production of mass con­
sumption drugs at cheap prices and 
to identify such drugs out of the list 
of the Hathi Cornmittpe. Further con­
sultation with them will follow to 
draw up time bound programme of 
production fexparsion of such drugs.

Survey for Petroleum In Arabian
Sea touching Karnataka State

*115. SHRI P. R. SHENOY: Will
the Minister of PETROLEUM AND 
CHEMICALS be pleased to state;

(a) whether any survey has been 
made to see whether petroleum is 
available in the portion of Arbian sea 
touching the State of Karnataka; and

(b) if so, the results thereof?

THE MINISTER OF PETROLEUM 
AND CHEMICALS (SHRI K. D. 
MALAVIYA): (a) No, Sir

(b) Does not aneo.

Complaints about the functioning 
of Election Commission

*116. SHRI MUKHTIAR SINGH 
MALIK: Will the Minister of I AW, 
JUSTICE AND COMPANY AF­
FAIRS be please 1 to state*

(a) whether any complaints have 
been received about the functioning 
of Election Commission;

(b) if so, the nature of comp'amts 
received; and

(c) Government’s reaction thereto?

THE MINISTER OF LAW, JUS­
TICE AND COMPANY AFFAIRS 
(SHRI H. R. GOKHALE): (a) No 
complaints have been received.

(b) and (c). Do not arise 

Second Sagar Samrat

*117. SHRI M. RAM GOPAL 
REDDY:

SHRI R. S. PANDEY:

Will the Minister of PETROLEUM 
AND CHEMICALS be pleased to state:

(a) whether Japan has been 
approached for second Sagar Samrat 
recently; and




